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Kbarlf auiI'Rabl Pitauc!ion 

*1745. -sHRI 'SHIVA CHANDRA 
JHA: Will the Minister of FOOD AND 
AGRICULTURE be IIieasea to state: 

, (a) whether estimates of th~ total 
Kharif and Rabi production in Bibar this 

',ear 11967·68) bave been prepared; 
'(b) if-so,'lbedetails thereof; 

Apeejay Shipping Compauy 

*'745. SHRI MADHU UMA-YE: 
Will the Minister of FOOD AND AORI-
CULTURE be pleased to refer to thelreply 
given to Starred Question No. 507 on the 
7tb March, 1968 aod state: 

(a) if, on Government's own admission, 
the Apeejay circular "did disclose an 
attempt to cheat", what are the details of 
the actioo taicen to foil this attempt; 

(bl whetber tbis action also included 
(i) asking for an explanation from tbe 
firm ; (ii) ioatitutiog blacklisting procee-
diogs; (iii) criminally prosecuting the firm; 
and (Iv) suspending all dealings and import 
contract witb the firm by tbe Food 
Deparment; 

(c) whetber tbere was any pressure, 
overt or covert, from the firm on Govern-
ment for not taking these steps; and 

(d) if not, why these steps were not 
resorted to in dealing witb tbis attempt to 
cbeat ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DIlVELOP-
MENT AND COOPERATION (SHRI 
AMNASAHIBSHINDE): (b) No, Sir; 
not at thaI time. 

(c) There is no indication in any record 
with the Government tbat any socb 
pressure was brougbt to : bear by the firm 
for not taicing the steps mentioned in part 
(b) of this Question. (c) if not, tbe reasons therefor; and 

(d) the tatal food procurement in 
Bihar up till D'Ow'this year? 

(d) Tbe Food Attacbe in tbe Indian 
Embassy did asic tbe local agents of the 

THE MINIS'tER OF STATE IN THE ApeejaySbipping Lines in Raogoon- to 
, MIIIIlSTltY 'OF FOOD, AGRI- "Cllplain' the presence of empty IUnoy bag. 

CULTURE, COMMUNITYDEVllLOP- 00 beard tb~ sbip APJ RITA. 
MENT AND COOPERA'!'ION (SHRI 

. ANNASAYtB SHINDE): (a), to (c). 
Final Estimates of the total production of ' 

. ,lK.biirif anct &ablfoodgralnl! (or?I967-68 (or 
Bbiar State bave not so for been prepared 
as complete data for Kharif crops bas not 
been' receWed from the State Government 
and data for rabi crops is due to be 

'~ece\ved only toward. the end of tbis 
~.aonth. 

'Id) ,13,600ton8e. of rice aod 20,000 
tonnes of paddy bave so far beell procured 
,dur!ogtbis '\-'l'9p r~r (I.e! pl.I967 to 
~,4.~). 

As already explained in the House 
earlier, any olber action against the Apeejay 
Lines 'iIIas apparently not considered io 
1962 because action to foil any sucb 
attempt bad been taken and also because 
tbe ;Pcrod Iottache in the Em •• sy of India 
at RatlIOOD bad stated in bis letter'ofthe 
12tb April, 1962, that laking such action 
may lead to trouble for ,the iaformant. 
Wbco a <:opy oftbe COII6dcntiai, circular 
dated tbe 1thMarcb,,1962, aUesed,to,bave 
been issued by tbe. Apeejay Shipping Liaes 
to ail Masters, of its vessels was.lflid'on 
Ibe table 9f til; Lok $ablla I,)y 1110 lato 



3011 Writtt" A/UWers MAY 9.1968 3012 

Dr. Ram Manohar Lobla on the 2nd 
September, 1966, the latter consideration 
was no longer valid. 

(a) A statement is laid on the Table 
of the House. 

Statement 

The Food Attache's leiter of the 
12th April, 1962, enclosing a copy of the 
alleged Apeejay circular dated the 7th 
March, 1962, was received in the Food 
Department on the 18th, April, 1962. The 
Food Attache sent a telegram from 
Rangoon on the 21st April, 1962, to the 
Food Department official at Cochin to 
see that empty gunnies were not discharged 
by the ship APJ RITA along with the 
cargo or offered against shortages. The 
telegram was repeated to the Food Depart-
ment. On the 24th April, 1962, a letter 
was addressed by the Food Department to 
the Regional Director (Food) at Madras 
asking him to take necessary action about 
the proper scrutiny of emply gunnies etc. 
On the 3rd May, 1962, the Regional 
Director (Food) at Madras was further 
asked to depute one of his Deputy Direc· 
tors to Cochin to conduct an urgent 
enquiry into the matter and send a detailed 
report of the investigation to the Food 
Department. On the 5th May, 1962, the 
Regional Directors at Bombay and Calcutta 
were also cautioned against other ships of 
the Apeejay Lines attempting to misuse 
empty gunnies with a view to obviate claim 
of the Government for shortages. 

Productiou in Intensive AgriculluraJ 
District Programme Areas 

.1747. SHRI R. S. VIDYARTHI: 
Will the Minister of FOOD AND 
AGRICULTURB be pleased to state: 

(a) whether it Is a fact that the yield; 
per acre of various crops in the Districts 
where Inten,ive Agricultural Dislrict Pro· 
gramme is being implemented is unsatis· 
factory and unsteady; 

(b) whether the causes responsible for 
the same are beina investigated ; and 

(c) if so, the action beina taken to 
improve the situation? 

THB MINISTBR OF STATE IN THB 
MINISTRY OF FOOD. AGRICULTUIUl, 
COMMUNITY DEVELOPMBNT AND 
COOPERATION (SHRI ANNASI\HIB 
§ijl1'IQI!): ~~l 11,,4 (b). Tbo yiol4e f!lf 

hectare of important £rops have, by and 
large, shown upward trend in the IADP 
districts from the inception of tbe pro-
gramme in 1960·61 upto 1967-68 except in 
the loan years of 1965·66 and 1966-67 when 
these districts, like rest of the country 
passed through difficult period due to 
drought conditions. This has been borne 
out by the Third Evaluation (Report on the 
IADP. In 1967-68 the yields have again 
generally increased and in same cases 
appreciably, when compared to the loan 
years and the earlier period. Record 
levels of yield ba ve been acbieved in some 
districts in 1967·68. 

(c) The State Governments have pro· 
grammes to extend irrigation facilities 
through minor irrigation projects. Coupl· 
ed witb these facilities are otber pro-
grammes like production and distribution 
of seeds, provision of fertilizer and credit 
facilities to the farmers and advising on 
water use and management. 
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